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'843. [Transferred to the 12th August, 
1988] 

Maharashtra-Karnataka   Border 
Disputes 

844. SHRI PRAMOD MAHAJAN: 
Will the Minister of HOME AFFAIRS 
be pleased to state; 

(a) what steps have been taken by the 
Central Government during the last three 
years to solve the longstanding border 
dispute between Maharashtra and Karnataka; 
and 

(b) what is Central Government's 
reaction to the recent suggestion made by the 
Chief Minister of Maharashtra to resolve the 
issue by referendum in the disputed border 
areas? 

THE MINISTER ,OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SANTOSH MOHAN DEV): (a) and (b) The 
Government of India have always been of the 
view that this dispute can be resolved only 
with the willing cooperation of the State 
Governments concerned. The Central 
Government remain in touch with both the 
State Governments in the matter Central 
assistance as required for arriving at a 
mutually acceptable solution to this problem 
will be rendered . 

Setting up    of a   Jewellery    Export 
Centre at Ahmedabad 

845. SHRI VTTHALBHAI M. 
PATEL; Will the Minister of COM 
MERCE be pleased to state; 

(a) whether there is any proposal under  
Government's  consideration to 

set up a Jewellery Export Centre at 
Ahmedabad; 

(b) if so, what steps have been taken in 
this regard; and 

(c) by when the Centre is likely to be set 
up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSHI): (a) to (c) A request has been 
received to set up an export oriented jewellery 
manufacturing complex at Ahmedabad 
(Gujarat). The State Government has been 
requested to identify suitable sponsoring 
agencies and building premises. 

Credit-Deposit Ratio of States 

846. SHRI VITHALBHAI M. PATEL; Will 
the Minister of FINANCE be pleased to state; 

(a) whether it is a fact that there is gap in 
credit-deposit ratio of different States in the 
country; 

(b) what are the details of credit-deposit 
ratio of different States during the last three 
years, year-wise; 

(c) whether it is a fact that the credit 
amount is less than the deposit amount in the 
case of Gujarat; and 

(d) if so, what steps Government 
are taking to increase the credit 
amount of Gujarat? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EXPENDITURE IN THE 
MINISTRY OF FINANCE (SHRI 
EDUARDO FAL-EIRO): (a) and (b) State-
wise cre-dit:deposit ratio of all scheduled 
commercial banks as on the last Friday of 
December 1985, 1986 and 1987 are set out in 
the attached Statement (See below) 
Deployment of credit out of the locally 
mobilised deposits in a particular area/region 
depends upon the requirement of credit and the 
level of economic activities which 


